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By the present illA, respondents in OA sesks permission of this Tribunal

to conect the typographical mistake in para 8 of the order dated 01.8.2005

rejecting the applicant's representation pursuant to order passed by this Tribunal

on 12.10.2004. On perusalof the order dated 01.8.2005 as urcll as upon hearing

Shri Mahendru, urc found that there appears to be a typographical mistake wfiieh

is neither intsntional nor deliberate and according! urc allow the respondents to

correc,t paragraph I by insefling umrd unot" beturcen umrds "does' and ufind".

Accordingly MA is disposed of.

Sh. D.S. Mahendru, counselfor applicant
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(Mukesh Kumar Gupta)
Member (J)
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Mce-Chairman (A)
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